&3 Writtén Andwers

Lonty goanted by Nottotiliseg Banks
for Bwall and Cettaye Nweiries in
Himachal Pradesy

1886. PROPF. NARAIN CHAND
PARASHAR: Will the Minister of
FINANCE be pleased to state:

(a) the number of persong who ap-
plied for loans for small and cottage
industriegs from the nationalised banks
in each one of the 12 districts of
Himachal Pradesh during the calen-
dar year 1973; and

(b) the number of persuns, district-
wise, who were sanctioned these loans
alongwith the number of cases reject-
ed and those which are still pending?

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF

APRIL &, 1470

Written Answers 8¢

REVENUE AND BANKING (SHRT
PRANAB KUMAR MUKHERJER):
{a) and (b). The present systems Of
data reporting does not provide fow
compilation of data relating to the
number of persons who have applied
for loans for small and cottage indus-
tries and the number of such applics-
tions sanctioned and rejected by the
banks or pending with them, However,
available district-wise data which re-
late to the number of borrowal ac:o-
untg and the total outstanding advan-
ces of scheduled commercial banks to
small scale industries in the State of
Himachal Pradesh as at the end of
June 1974 are set out in the attached
statement.

Statement

(Amount in thousands of rupccs)

o District bfr:-‘:.wflf Ampunt
accounts  standing
1 Bilaspur . . . . L1 62
2 Chamba . . . . . 3 73
3 Hamirpur . i} <o
4 Kangra . . . . . . 6o 3502
s Kaul . —_— 3 34
& Mandi . . . . . 18 141
7 Siml e e - - 77 5253
8 Sirmur . . . . . . 1 X556
9 Solan . . . . . B6 2909
10 Una . . N . . . . 12 1086
State Total . . . 425 15043
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